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17.57 brs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (MYSORE), 1970-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : 1 beg to present a
statement showing Supplementary Demands
for Grants in respect of the State of Mysore
for 1970-71. Wuh your permission, Sir, I
also lay the cxplanatory statements., Rather
than reading them here, 1 would like to
lay tbem on the Table of the House, that
is, for Orissa, Mysore and West Bengal.

MR. SPEAKER : Yes.

17.58 hrs
BUSINESS OF THE HOUSE-~Contd.

MR. SPEAKER: Now, before we
adjourn, I would like to say one thing,
Some of the Members or veyy keen to go
to their respeclive constitmoncies as a
number of things are yet to be done about
filing there accounts and all that, There
were two suggestions either to adjourn to
the third week of April of we finish the
business by the 2ad, I discussed jt with
the Minister of Parliamentary Affairs, I
got the list of business, I think, if we
sit for a litite overtime, say, by an hour fop
two days, we can fluish this business by the
20d, We will try (0 finish the business by
the 2nd evening and 1hen we adjourn sine
die if it could be possible. The business
was isod oaly upto the 7th, Some of it
bas siready been disposad of.  The other
romaining business we will fnjsh, by sitting
a itle ovectings, . by the Zad.  Lhope you
will sgvey. with i,
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SHRI CHINTAMANI PANIGRAHI
{Bhubaneswar) : The last date of submitting
accounts is 11th,

MR, SPEAKER : Supposing we adjourn
and come again after two weeks, then we
have the harvesting season, The harvesting
season is continuing. We always adjourn
for the harvesting season. That is the reason
why I am trying to finish earlier, We will
meet again sometime at the end of May and
finish the remaining legislative business. I
hope all of you agree.

HON. MEMBERS : Yes.

SHRI 8. M., BANERJEE (Kanpur):
There was a suggestion—1 do not kpow ;
1 speak subject to correction-——that we
adjourn sine die on the 2nd and we again
meet on the 15th April,

MR. SPEAKER : No, no. Woe are all
very keen to finish every thing that is left
over in our constituencies after the eloctions,
the accounts and all that, The peopie are
running after us with their bilis and ali that,
How to settle them ? They come to Dethi.
They do not believe us that we have money
left for paying them. So, we have to finish
everything. Then, the harvesting scason
comes. After that, we will come back and
finish the remaining business. This business
will be finished by the 2nd. Thank you
very much.

So, we adjourn to meot again on
Monday at 11 A. M.

18.00 brs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, March
29, 1971/Chaitra 8, 1893 (Saka).



